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40. SHRI ONKAR LAL BJilRW A 
Will the Minister Of WORKS AND 
HO SIN be leased to state 

(a) the number of arades of officers 
on rolls from the Assistant Enineers 
lathe Suerintendin Enineers in 
the C.P.W.D. which have been made 
ermanent, searately for Civil and 
Electrical sides, as on the 1st July, 
1974 and 

(b) the effective dates of their con-
firmation 

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HO S-
IN (SHRI MOHAN DHARIA) (a) 
The osition as on 1st July, 1974 is as 
follows--

Civil 

S 
neers. 

Eecutivc Eniacers 7S 

Assistant Eecutive En- 93 
inBet  

Assistant Enincers 17 

Elec-
tr.cal 
I 

4 

16 

24 

47 

(b) The effectiVe dates of their con-
firmatiOn vary from erson to erson 
subect to their bein eliible and the 
availability of the ost. 

Taklnr over of Sick Coees in Delhi 

41. SRRI Y. ESWARA REDDY 

SHRI M. S. P RTY 

Will  tile Minister  of ED CATION, 
SOCIAL WELFARE  AND  C LT RE 
be leased to refer to the rely iven 
to nstarred uestion No. 2740 On the 
19th Ai Bt, 1974 relardine takin 
over of sick collees in Delhi and 
atate whether overnment have consi-
dered the II.tion made for d-
 the Delhi niversity Act 81 to 

rovide for takin over the manllEe 
nrmt of tllllllr and . 

(b) if l1,oth., ac Ol1 taken breih 

 

80 

fl  MINISTER or JIlD C4TlONi 
SOCIAL ttLliAR ANb ctttntt 
(PROF. II. Nlll. lfABAJIf) (a) Yea, 
Sir. 

(b) It is rooeed to introduce a 
Bill in the current session of the Par-
liament to amend the Delhi niversity 
Act. 

Allotment of foodraiDa to States 

42. SHRI RAMDEO SIN H 

SHRI MADH  LIMA YEo 

Will the Minister of A RIC LT RE 
AND IRRI ATION be leased to refer 
to the rely iven to Starred ues-
tion No.9 on 22nd July, 1974 reard-
in criteria for and uantity (If food-
rains allotted to States durin Jan-
uary-June, 1974 and state 

(a) what was the allotment of food-
rains to Bihar, West Benal and 
other States and nion Territories 
in the month of July, Auust, Setem-
ber and October, 1974 

(b) whether the allotments to 
Bihar were sharly ste ed u from 
January-February 1974 to May-June 
1974 because of the mass movement 
in Bihar 

THE MINISTER OF STATE IN THE 
MINISTRY OF A RIC LT RE AND 
IRRI ATION (SHRI ANNASAHEB . 
SHINDE) (a) A statement is attached. 

(b) AllocatiOn  of foodraills from 
the Central Pool are made oiectively, 
takin into consideration various fac-
tors like availability of stocks in the 
Central Pool, the needs of all the iefi-
cit states and other relevant uects. 

The allotments made to Bihar from 
January to June, 1974 are as follows 

Month uantity 

January 
February 
lIuch 

 
May 
June 

in 000 tonne. 

. 

2.0 
30.0 
3.0 
40.0 
40.0 
40.0 
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StatelDeDt 

AIlo,,,,.nl of foodl  10 all Ihe Statls nion Territories durin July 10 October, 1974 

(In  000 metric tonne.) 

State nion Territory 

A,IIdhra Pradesh 

Assam 

Bihar 

uarat 

Haryana 

Himachal Pradesh 

Jarrunu  Kashmir 

Karnataka 

Kerala 

Madhya Pradesh 

Maharashtra 

Maniur 

Mehalaya 

Naaland 

Orissa 

Punab 

Raasthan 

Tamilnadu 

Triura  

ttar Pradesh  

West Benal ... 
A  N Islands  

Arunachal Pradesh 

Chlldiarh 

Dadra  Naar Ha eli 

Delhi 

oa, Daman a  Diu 

MirlOraftl 

err  ,   , 
(includin Mahe  Yanam) 

fotal  

July  Auust  Set,  Oct, Total 

6S 6   6S 6 260 

90 120 1 0 181 41 

400 0   00 600 20 0 

10 10   80 770 2370 

, 0 100 1 0   1 0 4 0 

60 60   60   60 240 

200   200 17 19 770 

1 0 1 0 200   200 700 

870 940 87 0 870 3 0 

0 So 180 70 3,0 

1080   11 6 12 0   1310 4796 

3 3 2 2S 120 

90 60 60 60 270 

22 2S 20 24 91 

80   80 160 233 3 

30 1 0 2 0 2 0 680 

143 1 0 180 303 776 

20 0 0 140 260 

30   30 30   30 120 

300 300 410 410 1420 

IISO JISO JI O 1430 4880 

0 20 0 10 40 

1 1   11 16  

0 0 0 0 20 

04   04 o.y 04 16 

390   390   390 390 160 

43 3 43 47 186 

22 22   22   22 8, 

037   037 062 06 201 

-------------------------------




